
Department Government Date of 

receipt

Amount

claimed

Amount of claim 

admitted

Nature

of claim

Whether

related

party?

% of 

voting

share in

CoC

1 CGST & C.Ex Mumbai West, 

Division -VI

Central Government 03-03-2025 5,54,024          5,54,024              Statutory 

Dues 

No NA - - - -

2 Income Tax Department, 

Central Circle - 2 (3), Pune

Central Government 10-03-2026 5,89,426          5,36,010.90         Statutory 

Dues 

No NA - - 53,415.10    -

TOTAL 11,43,450        10,90,034.90       - - 53,415.10    -

Note: Amount has been rounded off to nearest rupee, wherever applicable

Remarks, if

any

Sr. No.

Annexure – 7

List of operational creditors (Government Dues)

(Amount in ₹)
Details of claim received Details of claim admitted Amount of

contingent

claim

Amount

of any

mutual dues,

that may

be set-off

Amount

of claim

not

admitted

Amount of

claim under

verification

Name of the corporate debtor: Eiffel Lifespaces Private Limited; 

Date of commencement of CIRP: 14/01/2025 (Order date: 07/01/2025, Receipt date 14/01/2025)

 List of creditors as on  01/06/2026

Details of Claimant


